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MR. CHAIRMAN : Subject to correc-
tion, the result® of the division is :

Ayes : 103
Noes: 19
The motion was adopted,

SHRI BASUDEB ACHARIA : We walk
out in protest,

16.25 hrs,

Shri Basudeb Acharia and same other
Hon. Members then left the House.

16.27 brs.

DEMANDS FOR GRANTS, 1988-89
MINISTERY OF HUMAN RESOURCE
DEVELOPMENT.

[English]

MR. CHAIRMAN : The House will
now take up discussion and voting om
Demand Nos. 46 to 49 relating to the
Ministry of Human Resource Development
for which six hours have been allotted.

Hon. Members present in the House
whouse cut motions to the Demands for
Grants have been circulated may, if they
desire to move their cut motions, send slips
to the Table within 15 minutes indicating
the serial numbers of the cut motions they
would like to move. Those cut motions only

will be treated as moved.

*The following Members also recorded
their notes :

AYES : Shri Laliteshwar Prasad Shahi, Shri
Ramswaroop Ram; Shri Haribar
Soren, Shri Ram Singh Yadav and
Shri Simon Tigga.

NOES : Shri Mobd, Mabfooz Ali Khan.
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A list showing the serial numbers of cut
motions treated as moved will be put up
on the Notice Board shortly. In case any
Member finds any discrepancy in the list,
he may kindly bring it to the notice of the
officer at the Table without delay.

Motion moved : .

“That the respective sums not exceed-
ing the amounts on Revenue Account
and Capital Accouct shown in the
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fourth column of the Order Paper be
granted to the President, out of the
Consolidated Fund of India to com-
plete the sums necessary to defray
the charges that will come in course
of payment during the year ending
the 31st day of March, 1989, in
respect of the heads of Demands
entered in the second column thereof
against Demands Nos. 46 to 49
relating to the Ministry of Human
Resource Development’.

Demands for Grants, 1988-89, in respect of the Ministry of Human Resource
Development, submitted to the vote of Lok Sabha

No. of Name of Demand

Amount of Demand for Grant on

Amount of De-

Demand Account voted by the House on mand for Grant
1 8th March, 1988 submitted to
the vote of the
House
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
Mipeistry of Human
Resource Development
46. Department of
Education 261,85,00,000 12,00,000 1319,27,00,000 62,00,000
47. Department of Youth
Affairs and Sports 15,74.00,000 47,00,000 78,73,00,000  2,11,00,000
48, Art and Culture 25,57,00,000 3,42,00,000 81,82,00,000 17,08,00,000

49. Department of Women

and Child Development 44,06,00,000

205,40,00.000

DR. T. KALPANA DEVI (Warangal) :
Mr, Chairman, Sir, I thank you for giving
me this opportunity to participate in the
debate on the Demands for Grants of the
Mipistry of Human Resource Development.

The basic idea behind the creation of
the Mipistry is laudable, 1 am happy tbat
the Government has realised that the human
factor and human context is of supreme
wvalue. We bave sufficient technical man-
power, but we have not been able to fully

utilize this manpower for nation building
and for making the country self-reliant

The objective of this Ministry is to bring
about coordinated and integration of various
programmes like education, nutrition, child
development and women welfare, which are
very important for the progress and develop-
ment of the nation.

If we look into the activities of this
Ministry relating to the women welfare, |
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feel that the Ministry has not given much
attention to this aspect. Women are considered
to be universal teachers. Educating a woman
means educating a family. Education is a
major tool for improving the status of
women in the country, thus leading to their
overall welfare. The uplift of the women
must come first and only then, there can
be any real good for the country.

In the 7th Plan document, the Govern-
ment have stressed the importance of human
resource development. but if we look at the
budget allocations, it is only Rs. 235 crores,
a meagre amount for this. If the develop-
ment is basically about the people and more
than sixty per cent are women and children,
how do the Government propose to achieve
the development with just Rs. 235 crores ?

Though in the last forty years, there
has been a marked improvement in the
field of women's education, yet the problem
of women illiteracy is stlll very grave. The
purmber of illiterate women in India in 1971
was 215.3 million and the figure bas gone
up to 241.6 million in 1981, It shows the
number of illiterate women is proportionately
increasing with the growth of the population.
Again, there is variation 1n literacy rate
among rural women, which is below 10 per
cent and further low in the case of scheduled
caste and scheduled tribe women. I think
the main reasons for women illiteracy are as
follows.

Firstly, the pon-availability of schools
in the localities they live or 1o the villages
they live.

Secondly, the dropping out from th_c
schools to assist their parcnts to earn their
livelihood.

Thirdly, the socio-economic conditions
of the family.

Fourthly, the lack of adequate aware-
ness and motivation on the part of their
parents.

Keeping in view this background, special
efforts should be made by the Government
by allocating more funds to fill up the gap
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between the rural and urban women litersgy
by creating more primary schools in the
rural areas. This will help in decreasing the
illiteracy rate. '

Our Constitution also guarantee equal
right of education and property to men and
women. I do pot understand why the Union
Goverpment is hasitating to bring amend-
ments to Hindu Succession Act, 1956 td
give equal rights on property along with
the men ? The Telugu Desham party in
Andhra Pradesh had taken the decision ‘to
confer equal rights on Hindu women along
with the male members so as to achieve
the constitutional mandate of equality by
suitably amending the Hindu Succession Act,
1956 in its application to the State of
Andhra Pradesh. 1 feel it is the time to
review the providions of Hindu Succession
Act, 1956 by the Parliament for the benefit
of entire Indian women. I request the Hon.
Minister to take up the issue. If women
are educated and if they bave socio-
economic status, most of their problems like
dowry deaths will be solved.

If we look into women employment’
position, according to 1981 figures, in the
organised sector women workers constitute
only 13.3 per cent. The latest employment’
exchange figures reveal that 51 lakh matri-
culate girls are unemployed and only 994
women are holding Administrative posts as
against 15,993 men in similar posts. There
are only 21 women officers in Indian Police
Services as against 2,439 men, i.e. 9 per cent.
In Indian Administrative Services there are
339 women as against 4209 men, i.c. about
7.5 per cent.

Taking into consideration all these
factors in employment, there must be
reservation in the employment for women
as the Government of Andhra’ Pradesh has
given 30 per cent reservation in employment.

The Plan should pay special attention
to rural women who are doubly discriminat-
ed. Unless women are educated and
economically independent, our country would
Dol progress.

Keeping all these factors in view, the
Government should plan in such a wsy $Q4
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provide women tbe educational facilities in
urbas and rural areas. Vocational education
should be emphasised. Economic status
should be improved by amending the Hindus
Succession Act, 1956; by increasing employ-
ment opportunities by reservation of jobs;
by proper training and supportive services
for improving womens' productive capacity
and by encouraging the voluntary organisa-
tions working for women upliftment.

I thiok, I will oot justify if I do not
ask the reservation for women in the politics
also because we constitute 5] per cent of
the total population.

There must be effective implementation
of all the women welfare programmes and
minitoring of the programmes is very impor-
tant. But one should not think that it is
the duty of the Government alone. Unless
there is the involvement of the people, it
is dificult to achieve the results.

As it is, we have good infrastructure on
the paper. But lack of funds and lack of
thrust to implement the programmes in the
concerned officials and lack of the peoples’
iovolvement are to be examined seriously
for the better and successful 1mplementation
of the programmes.

Lastly, regarding the women wel-
face, 1 roquest the Hon. Micister to ban
the Amnio-Cantesis tests for the sex
determination.

Regarding child development and the
ICDS programme, it is a fact that humsn
resource is a key factor in developmert. The
National Policy of Children describes the
country’s children as ‘a supremely important
aseet’.

The objective of ICDS programme is to
improve the nutritiopal and health status of
children in the age grcup of 0 to 6 years to
redoce the infant mortality rate, malnutrition,
etc. But the infrastructural petwork that we
bive todsy is inadequate to serve the pur-
poee. During the year 1986-87, the aumber
of cestrally sponsored projects was 1480
and daring the year 1987-88, only 40 pro-
Jjeots ase added, which is elmost a negligible
pumbes 10 cater to the needs of the children,
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coostituting 272 millions. Out of these, on®
third of the children are socially backward
and below the poverty line, I do not think,
these projects can cater to the needs of the
children. To achieve better results, the
number of these projects should be increased
greatly.

Looking at education, real education is
that which enables a8 man or a woman to
stand oo his or her legs. The education that
we are receiving today in schools and
colleges is only making a race of dyspeptics.
1 regret to note that only 3 per cent of the
pational income bas been allocated for
education to which top priority should have
been given, next only to Defence. Then
alone, the objectives of the Human Resource
Development can be achieved and thereby
the prosperity and progress of the nation.

If we look into the various aspects of
education, primary education is the sector
which needs more and more attention of the
Government because primary education alone
can help in achieving the literacy rate to
some extent in rural India.

The scheme of ‘Operation Blackboard’
was formulated to achieve tbhe goal of
universalisation of elementary education. Its
aim is to bring about substantial improve-
ment with regard to facil:tics in the piimary
schools where we bave no basic infrastruc-
ture even today. One hundred crores of
rupces were provided for this scheme during
the year 1987-8%. I would like to know as
to how much of these funds have really
been spent gainfully by the Government.
I understand that due to lethargy on the part
of the officials, the programme has not been
implemented successfully. It also came to
my knowledge that even the funds allotted
are not spent fully. Then, how would they
spend the proposed demand for Rs. 219.19
crores for this project during 1988-89 7
The scheme is still on paper only and the
fruits of the scheme are not noticed so far
and the actual improvement in the infrastruc-
tural facilities in rural schools is yet to be
scen.

Coming to introduction of computers in
schools, on the one hand the Government
admits that there are not even black boards
lo schools in rural India, and on the other,
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the Government is encouraging the urban
students to use computers. This shows a
dichotomy in the thinking of the Govern-
ment. 1 feel that thus the Government
wants to widen the gap between the urban
elite and the impoverished students of rural
India. This is nothing but gross injustice.

I appreciate the Government’s stand to
start Navodaya Vidyalayas to provide good
quality modern education to the talented
children from rural areas. I hope the
Navodaya Schools would help to fill the gap
between the rural students and the elite
urban students. But the number of Navodaya
Vidyalayas opened upto the year ;986-87
was ooly 83 and the number of these
schools sanctioned during 1987-¥8 is 126.
If we are to progress at this slow pace, we
cancot bridge the gap between the rural and
urbao students in the short period of 12
years before we enter the 2 1st Century.

So, I request the Government to take up
education as a priority sector and allocate
more funds and monitor the progress so that
the funds allotted are spent in time to
achieve the desired goal.

Regarding higher education, I would like
to mention one thing. In a country with
50 per cent of population below poverty line
and a huge unemployment problem, cxpan-
sion of higher education in pure sciences,
arts faculties is a national wasie. Already
we have about 130  universities in the
country. Out of that only 24 universities
are agriculture vniversities. These Universi-
ties produce only the graduates which
increases unemployment and uaderemploy-
ment.

16,41 hrs,
MR. DEPULY St EAKER In the chair :

I think we don’t need such
universities tny more but we necd more
agriculture unijversities and medical
universities.

1 am happy to note that during 1987-88
four universities were established and out of
them one was a Medical University. It was
established in Andhra Pradesh. Two
agriculture universities and one academic
university were cstablished in Gujarat.
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Regarding vocationalisation, 1 would say
that we must give more importance to the
vocationalisation of education. It will help
us in solving, 10 some extent, the unemploy-
ment problem in our country.

Last year, while replying to the Demeands
for Grants the Hon, Mibnister stated that in
reality an amount of Rs. 351.71 crores was
sanctioned. It was not made available to
us. Out of the amount sanctioned, as much
as Rs. 36 crores went asa cut, Thisis the
way the Government is encouraging education
by cutting the allotted funds. I request the
Government that jthey sho 1d oot do so in
the near future. They should not make it
as a habit.

Regarding sports, I want to mention
some points. So far as sportsis concerned,
the Government is only tryiog to develop
sports in urban arzas. No efforts are being
made to identify the sports talents in rural
areas and also for encouraging the rural
sports talents. So efforts are not being made
to identify sports talents in rural schools.

Efforts should be made for proving fund
for developiog theplay grounds and acquir-
ing minimum equipment or sports aid in all
the schools in rural areas.

Efforts should be made to organise sports
activities at village level, talug and district
levels. A proper balance should be made
in the allocation of funds for rural sports. A
lage number of people are living in sural arcas
1n spite of that, 70 per cent to 80 per cent of
the funds are spent for urban areas. This
increases the gap between urban and rural
children and the youth. This imbalance
should be corrected.

The Government's much  publicised
priority to Human Resource is an empty
talk, Itcan be seen from the Finance
Minister’s Budget Speech that no reference
had been made regarding bhuman resource
development although there were increases in
the outlays of the various other Ministries,
such as Defence, Agriculture and Coopera-
tion. They have Rs. 1550 crores ooly for
education. For women’s welfare they have
given only Rs. 235 crores. The total comes
to Rs. 1785 crores,
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Sir the Government should have a strong
will to implement the thiogs in time and
must have time bound programmes for
implementing all the schemes, for achieving
better progress.

With these few words, 1 conclude my
speech.

SHRI MUKUL WASNIK (Buldhana) :
Sir, I rise to support the Demands of the
Ministry of Human Resource Development.
This Ministry has been formed to develop-
man as a whole and not in pieces and
fragments. Therefore, this Munistry has
brought together several Departments—the
Departments of Education, Youth Affairs.

Sports, Woman and Child Development,
Culture and Arts. But in the limited time
avajlable to me to express my opinion, I
feel that I do not bave the time to cover
or to say even a few words opn the various
Departments of this huge Ministry of Human
Resource Development and therefore, I will
try to express only a few points regarding the
Department of Education which 1 feel 1s one
of the most important Departments of the
Ministry of Human Resource Development.
We bave accepted that upon the education
of the people of this country, the fate of
this country depends. And, therefore, we
thought that this important resource, the
resource towards which we had pot given
adeguate attention in the past, needed more
attention. So, we announced that the nation
would be given a New Education Policy, and
that education policy would try to imbibe
into the minds of the student community the
moral, ethical, social and spiritual values of
the Indian society. After a lengthy discus-
sion in Parliameot and outside, and lots of
debate in various sections of the society,
which iocluded students, teachers, and
pareats, we gave to the mnation the
National Education Policy, and we raised
hopes —because this Policy was full of
innovative ideas, programmes and schemes.
We raised the expectations of the people of
India that this Policy would start immedia-
tely, and it would give results immediately,
and show to the country that it bas started
yielding results. What happened 7 We saw
that the Policy in reality, as it is, is not a
policy which will bring immediate results,
and that it cannot bring immediate results.

MARCH 29, 1910 (SAKA)

D.G. 88-89—Man of 380
H.R.D.

The results will come only after ten or twelve
years from now. But various commissions
and commitiees had earlier also given several
recommendations for the development of
education. They had good intentions in
their minds; but what happened ? Whenever
we discussed here the performance and
implementation of those recommendations—
whether they were of the Radhakrishnan
Commission or those of the Kothari Com-
mission or the Committee of Members of
Parliament—we all were of one opinior,
namely that most of the recommendations
were good, except that the implementation
was not proper.

This New Education Policy is also good
It was welcomed by all. But what happened ?
We saw that the wsy io which the New
Education  Policy should have been
implemented in the very first year, it was
not implemented 10 that mannoer, as was
expected by the pcople of India, and as
expected by me also in this House. We felt,
happy that there was a rise in the allocation
from Rs. 352 crores to Rs. 800 crores, a
rise of nearly 124%; but what we saw this
year was that the Department of Education
could utilize only Rs. 700 crores, and Rs.
100 crores were left unspent. It 1s said that
this was so because the Department was
late 1o finalizing the wvarious schemes and
programmes which were given in the Pro-
gramme of Action. So, the money which
was allocated for the implementation of the
Policy in the last fiscal year could not be
utilized in roto; and Rs. 100 crores had to
lapse.

The other Hon. Member who had just oow
spoken, had said that in the Hon. Finance
Minister’s Budget speech, there was no men-
tion of the human resource development. But 1
feel that either the Hon. Member did not go
through the speech of Mr. Tiwari or eclse
she might have just overlooked the section
where the Hon. Finance Minister bas made
a mention of human resource development.
We have seen that a similar mention was
made in the Address delivered by the Hon.
President at the joint session of both the
Houses, just before our Session started this
time.

But even though there have been certain
schemes which bave been launched—
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Novodaya School, the Operation Black Board
or vocationalisation and literacy mission—
I feel that the amount of thrust which should
bave been behind all these programmes was
missing; there is a need to have a bigger
thrust behind all these programmes or after
a few years we will again say that the
policy was good, but it was not properly
implemented. It is not the government only
which should be blamed for the improper
implementation of policy. 1 will say that
there has been a consistent effort from some
people to sabotage the implementation of the
policy, We launched a policy last year and
we saw that simultaneously there was a
launching of the teachers strike at the
national level; there used to be a strike from
the teaching community, but it was restricted
to one university, two universities or 10
universities. But this time when we
launched a national policy on education
simultaneously there was a launching of the
teachers’ strike at the national level. [ feel
that the teaching community is a community
which is an example to the students. The
students are to learn from them and if the
teachers are to 1each to the students com-
munity, that this is the way to fight for the
demand, this is the way to keep the institu-
tions closed, this is the way to harass the
government, this is the way to waste the
finances given for running the institutions;
if this is the example which the teachers are
to set for the students commumty of India.
I fear that no policy will succeed and if the
policy has to succeed, it can only succeed
with the coordinated efforts of the students,
the teachers, the government and the
university authorities. If the teachers are
to teach the students the way how to go on
strike, there is a fear that no polcy, whether
this policy or any other policy, can succeed
and therefore 1 feel that, if on the appeal
from the government side or the university
authorities—the teachers do not call their
strikc back, then the government should
make a provision to make education an
essential service and bring it under ESMA,
Otherwise, you would go on wasting the
resources given for education. Wheo the
teachers were on strike, there was a thinking
among the leaders of the teaching communitv
that they were poweiful, snd that they had
all the strength behind them. But the
strength behind the teachers was not the
strength of the number of teachers involved
in the strike but it was the public sympathy
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behind the teachers; it was not the number
of teachers who had gone on strike. The
public sympathy is not an inexhaustible
commodity; it can exbaust any time and it
bas already started exhausting. Therefore, 1
will appeal to the teachers community that
they should not resort to such means, the
means which will keep educational institutions
closed; and at the same time I will appeal
to the Hon. Minister that a provision should
be made to ensure that the teaching com-
munity do not gu on strike.

It has always been said by member in
the house as well as in the meetings of the
Consultative Committee of Human Resource
Development that education is for the
students, and this education which will
decide the fate of the couniry will at the
same time decide the fate of the generation
which is going under edueation in the present
system  Therefore, it was always urged that
the students community should be given an
opportunity to voice their opinions in
various forums of decisions makirg in the
universities, colleges and other educational
institutions. I had felt that when All India
Council of Technical Education Bill was
passed in the House, the representation of
the studen's community will definitely be
there on the Council of Technical Education.
But it was very unfortunate to notice that
there was no representation of the student
community in this Council. 1appeal and
again request the Hon. Minister of Human
Resource Dev elopment that 1this matter
should be gone into again. It should be
studied in detail again and the student
community should be given effective represen-
tation in not only this Council but in various
bodies which are the decision making bodies
in the univsrsities and colleges,

It has been pointed out that the students,
who will be most affected by the educational
system, are not experienced, they are nol old
epough to give opinions in various forums,
and therefore even if they are full of
strength, they should not be given represen-
tation in these bodies. And, what we seg,
as a result ? We see, as a result, that
there are student protests everywhere. They
protest on the streets because they bave been
denied their rightful place of representation
in these bodies. If you involve them in these
bodies, if you give them a chance t0

.
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represent their views in these bodies, then
do you oot think that they will not go on the
roads to shout for their demands ? If they
are given these opportunities, I feel that they
will not go on the raods to shout slogans for
getting their demands sanctioned.

The students protest not only at the
provocation of an incident or two or three
iocidents, but as many scholars who have
gone into this, have pointed out that the
students protest because of several reasons
which include unwieldy type of universities,
the social and psychological distance between
the teachers and the taught, the deteriorating
standards, the outmoded system of educa-
tion, thanks to the Government that they
bave brought in a New Education Policy,
the growing upemployment— which bas not
yet started decliniog, it has to decline— the
erosion of the hierarchical structure of
society and the inter-generational gap.
I request thit these things should also be
gone into. A major mission has been laun-
ched, the literacy mission. T will request the
Hon. Miaister that ir is a Herculean task,
the goal which has been set is not an easy
goal to achieve because there are at least
243 districts in the country having literacy
rate below the pational Ievel and there are
about 193 districts with female literacy
below 20 per cent. Thnese are the figures
given by tbe annual report 1984-85
of the Ministry of Education itself.
Also, it has been found that literacy
among women too is very low and though
efforts have been started to promote educa-
tion among girls, still—more efforts should
be made. It should be seen that proper
hostel accommodation, if necessary at every
taluka should be made to see that girls ge in
for education not only till the primary level
but to the secondary and higher secondary
and college levels of education.

The availability of primary schools in
rural areas for 1000 girls between the age
group of six to eleven years was only.
37 schools.

No one can say that this is satisfactory.
It has to be made satisfactory because if the
girls’ education suffers, then the whole
education system will suffer.
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SHRI NARAIN CHOUBEY (Midna-
pore) : He is frustrated. Mr. Mukul, you
are frustrated today. (Interruptions)

17.00 hbrs

SHRI MUKUL WASNIK: I am not
frustrated. 1 am just giving my opinion,
(Interruptions). Saying the facts is not
frustration. 1 am saying these facts only
with a hope and confidence that these facts
will be looked into and proper action will be
taken If frustration is there, then this is not
the remedy. 1 would not have said whatever
1 have said if 1 was a frustrated man,
(Interruprions). 1 would like to draw the
attention of the Hon. Minister that the
norms for setting up the central schools in
our country are very rigid and because of the
rigid norms, the central schools are not
coming up in the rural areas and in the
backward Districts of our country. The
Government employees tend to run away
from the backward areas because their child-
ren do not get opportunity for upiform
education in the rural areas. Therefore,
efforts should be made to relax the condi-
tions for setting up central schools in the
rural areas and backward Districts of the
couniry. Many programmes and many
schemes have been relaxed for backward
areas. Industrially backward areas have
been given several concessions. Similarly for
educationally backward areas some conces-
sions should be given. It should come up
by way of relaxing the conditions for setting
up central schools in tbe rural areas.

Sir, a problem which has surfaced io the
newspapers these days is about fake degrees
and diplomas given by bogus institutions.
Recently, in Nagpur, an institution had
given Diplomas of Sanitary Inspector to
about one hundred and twenty students by
taking two thousand rupees from each stu-
dent. This Diploma is not recognised in the
State of Maharashtra. A complaint bad been
made by the local Member of Parliament
Skri Banwari Lal Purohit to the Commis-
sioner of Police, and no action has becn
taken till now. This is one incident. There
are several bogus institutions which are
giving fake Degrees and Diplomas, and
urgent steps should be taken to close down
these institulions, because they just invite the
students whoever are in search of good
education and they are befooled by these
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bogus institutions. Therefore, immediate
action should be taken against them.

I would like to point out that though
we have started the implementation of the
policy, it needs further vigour and thrust. I
am hopeful that under the experienced
Minister, Shri Narasimha Rao, proper
action will be taken and it will be seen that
whatever we had left behind in the last year
will not be left behind again, and we will
march ahead with the proper implementation
of the policy in the coming year.

At the end, I would like to say that only
the educated are free and the uneducated
will always be slave, Therefore, all efforts
should be made at the earliest to give educa-
tional opportunities to all, and then only
we will make all the people of India free
citizens of this free country.

SHRI G.M. BANATWALLA (Pannanij) :
I beg to move :

““That the demand under the head
Department of Education be reduced
to Re, 1."

[Failure to grant the status of a full-
fledged University to Jamia Millia
Islamia.] (1)

SHRI RAMASHRAY PRASAD
SINGH (Jahanabad) : 1 beg to move :

““That the demand under the head
Department of Education be reduced
by Rs. 100."

[Need to open a Navodya School at
Bakhtiyarpur village of Patna district
in Bihar which consists majority of
Harijans and backward classes.] (2)

SHRI A. E. T. BARROW : (Nominated
Anglo Indians) 1 beg to move :

“That the demand wunder the head
Department of Education be reduced by
Rs, 100.°,

(Need to rearrange priorities of the
National Bducation Policy because of in-
adequate funds. (3)
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“That the demand under the head

Department of Bducation be reduced by
Rs. 100,

(Need to review the functioning of the
University Grants Commission.) (4}

““That the demand under the head
Department of Education be reduced by
Rs. 100.”

(Need for concrete strategies for the
improvement of education in Colleges.) (5)

SHRI SYED SHAHABUDDIN :
(Kishanganj) I beg to move :

“*That the demand under the head
Department of Education be reduced to
Re. 1.”

(Failure to grant the statps of a statutory
university to Jamia Millia Islamia, New
Delhi.) (6)

‘*That the demand under the head
Department of Education be reduced to
Re. 1.”

(Failure to implement the Three Langu-
age Formula in the Central syllabus for
secondary schools.) (7)

““That the demand under the bead
Department of Education be reduced to
Re. 1.”

(Failure to mapage the Bureau for the
promotion of Urdu efficiency and produc-
tively.) (8)

““That the demand under the head
Department of Education be reduced to
Re. 1"

(Failure to protect the rights of linguistic
minorities in education all over the country.)

(9

*That the demand under the head
Department of Bducation be reduced to
Re. 1.”
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Failure to implement the Operation
Black-board to a meaningful extent.) (10)

“That the demand under
Department of Education be
Re. 1."

the head
reduced to

(Failure to purge school text books in
languages, literature, history and social
studies from objectionable content which
impair the process of nationnl integration )

(11

*“That the demand under the head
Department of Education be reduced to
Rc. l,"

(Failure to achieve any significant pro-
gress in education in respect of religious
mioorities even in the areas of their coa-
centration.) (12)

the head
reduced to

““That the demand under
Department of Education be
Re. 1.

1

(Failure to implement the report of the
Gujaral Committee on Urdu ) (13)

**That the demand under the head
Department of Education be reduced to
Re. 1.”

(Failure to ensure the proper functioning
of Aligarh Muslim University and to prevent
the erosion of the authority of the statutory
bodies of the University.) (14)

“That the demand under
Department of Education be
Re. 1.”

the hcat.:l
reduced to

(Failure to restore the right of worship
in the protected mosques, subject to aprro-
priate conditions, as 'asrud to in March,
1984.) (15)

SHRI V.S. KRISHNA IYER (Banga-
lore South) : I am very bhappy to
participate in the discussion on the Demands
for Grapts of the Ministry of Human
Resource Development, 1 do realise that it
is pne of the most important Mipisiries of
the Government where the progress of the
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country depends on the progress made in
educstion. Unlike my friend, who just
preceded me, I am still having faith in the
Ministry because it is headed by a competent
Minister ably assisted by a lady Minister.
If Mr. Narasimha Rao and Mr. Alva are
failed, 1 think, this Government will com-
pletely fail in its efforts. Since they are
still in the initial stage, of implementation
we still have faith,

After the advent of Independence, we
had appointed several commissiocns. Imme-
diately after independence, we had Dr.
Radhakrishnan’s Commission. Later on in
50s we had Lakshmapaswamy Mudaliar
Commission In 1965-€6 we had Kothari
Commission, But unfortunately, the re-
commendations of these Commissions were
not implemented because the Central
Government had not taken up the question
of education seriously as it was not in the
Central List. Tt is when it came to the
Concurrent List that some attention 1s being
paid.

The entire House has accepted the new
education policy with one voice and wel-
comed 1t. This was approved by Parliament
on 8th of May, 1986 and again the Pro-
gramme of Action was approved by Parla-
ment on 22 August, 1986. It ts but natural
that the whole country 15 apxious to know
what progress this Ministry has made n
respect of the new education policy.

1 would like to take up only a few
points, Just now, one of the Hon Members
while speaking, said that out of Rs. 8C0
crores that were allotted during 1987-88,
nearly Rs. 100 crores were not spent.

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. V.
NARASIMHA RAO) : 1 would like to save
a lot of effort on the part of the Mem-
bers who will be speakipg subsequently, by
pointing out that since the Finance Minister
made his speech in Parliament, much water
has flowed down the bridge and the figures
just quoted by our friend Mr. Mukul
Wasnlk ard by you, are no longer valid.
In my reply I would like to say how much
more has been spent during the last one
month and there is really nothing more to



389 D.G, 88-89—~Min, of = CHAITRA 9, 1910 (SAKA)

oAbt

spend. This is the position., So, please
take it as a new piece of statistics that owur
expenditure is almost 99 per cent of what
has been allotted. On this basis if further
criticism is to be levelled or comments to be
made, they are welcome. 1 am just correct-
ing these figures because many, things have
been in the pipeline. And since most of
these things have been disposed of, all the
programmes are now in the field and money
has been spent and usefully spent.

SHRI V.S. KRISHNA IYER: I am
glad that you have given this clarification.
I will easily skip one or twu paragraphs.

Io the education policy, there area
number of schemes. 1 had a glance
over the implementation portion of the
education policy which was given to us only
yesterday. I would like to know whether all
the schemes which a‘e enumerated in the
education policy are being implemented
bzccause 1 read in the newspapers that due to
severe drought conditions the Secretariat of
the Prime Minister as well as the Ministry
of Finance asked you to cut down the
exp:znditure on education by Rs, 300 crores.

SHRI P. V. NARASIMHA RAO : [ am
only submitting that in respect of whaiever
bas been allotted in the current year i.e
1987-88. 1o 1987-88 when the Finance
Minister allotted Rs. 800 crores, it was said
that ooly Rs. 700 crores were spent and
Rs. 100 crores were left unspent. 1 just
wanted to correct that figure giving the latest
position, and that latest position happens to
be that this Rs. 100 crores leeway is no
looger there. For the next year, of course,
whatever comments the Hon. Members waot
to make, they are welcome, 1 will certainly
respond to those comments later.

SHRI V. S. KRISHNA IYER: Very
well, Sir. | may now come to some of the
main points. The main thrust of the New
Education Policy was on elementary educa-
tion, on primary education. In the Plan of
Action, one of the most important schemes
which they have undertaken is the ‘Opera-
tion Blackboard'. A sum of Rs. 100 crores
was provided for that, Now, according to
them, and also according to the implementa-
tion report which we have just received, they
bave spent that amount, over-spent, €ved
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Rs. 10 crores more than the amount allo-

cated. I will be very happy if that has been
done... Interruptions),

SHRI P. V. NARASIMHA RAOQO : Y
it is. )

SHRI V. S. KRISHNA IYER : Itis all
right. Sir. I have seen the newspaper re-
ports and also I have seen the proceedings
of their central body. According to that,
many of the States have not taken up this
scheme enthusiastically. This should be
taken up as a movement. If the New Educa-
tion Policy were to be implemented faith-
fully and in good spirit, all the States must
take up this scheme with enthusiasm. Not
only all the States should provide funds but
also there should be enthusiasm to imple-
ment it because it is a new scheme in which
pcople of our country have full faith., So.
I would like to know from the Hon. Minister
in bis reply whether the States have given
their share. Of, course. in the implementa-
tion Report which he has given to us, he
has said Rs, 250 crores States’ share has
been given. So. according to the New
Education Policy, for Operation Blackboard
you have to cover 20 per cent of the Blocks
during this year, another 30 per cent in the
next year, and the remaining in the last year
of the Seventh Plan, for which you had

provided Rs. 100 crores in 1987-28 year
and Rs. 130 crores you have provided now.
But I would only like to know from the
Hon, Minister — of course, we are oo the
29th today; there are still two more days for
him—whether they have released the money
for all the States. The pre-condition for
them to release any money is that the in-
frastructure shall be provided by the State,
that is, if there is one room, another room
should be provided; if there is no school
room at all, then one school room is to be
provided. You are providing the equipment
and one extra teacher, preferably a lady
teacher. So, at least let us know because I
could not find out the progress inferrup-
tions).

SHRI P, V. NARASIMHA RAO: 1
will give you Block-wise details—the number
of Blocks and the names of the Blocks takgn
up for this programme in each State. In fagt,
J wanted the Members to bave this list, You
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will have this list and you may kindly check
up at the field level and let me know.

SHRI V.S. KRISHNA IYER: Sir, 1
went through your performance Budget only
last night. The success of the New Eduocation
Policy depends upon its implementation.
This is the clementary thing, this is the
bese, this is the foundation of the New
Bducation Policy. So, 1 would like to know
whether this has been implemented faith-
fully. Io the press reports, in the Ministers’
Counference report and in the speech of the
Hon. Minister, cverywhere what is said is
that they have told the States that they
ase not implementing it. Some of the States
say: ‘““We do not have funds. You give
uvs funds, then only we will implement it.”
All that has happened. That is why it is
owr right to know the exact facts with regard
to the Operation Blackboard Scheme.

Just now the lady Member who spoke,
seid—of course, | do not want to elaborate
on that—about the women education. What
bas been dooe on that 7 Are they still on
the pilot projects or are they extending the
Scheme to various insututions 7 How much
money has been provided separately for the
women’s cducation because the thrust of
the New Education Policy is also on the
development of women's education ?

Sir, as you are aware, the literacy amoog
women, according to the 1981 census. is
17 per cent whereas it is 47 per cent among
the males. Sir, as a part of this clementary
edocation or primary education, when you
were replying to the debates in the last
two years, | was keenly observing that you
said that the main object will be the all
round development of the child. You were
then holding the Health portfolio also.
You were saying that not only the teaching
3-Rs. in the class room, but also Govern-
ment will take care to see that the health
of the child is also maintained and the child
is also given nutritions food. May I know
whether it is only on paper or whether it is
belog implemented in all the States? If
it is being implemented, who is going to
finance that scheme ? So far as my know-
Jodge goes, most of the States cannot
fmplement that, they are not able to do
that. You find today that even the ordinary
medical examioation is pot being conducted
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in many of the schools. That is the position.
So, what you stated on the floor of the
House then and now, how are you going
to implement it ? When I asked some of
the people in my State, they said, Whatever
the Government pays is just sufficient for
our salary. How could we give mid-day
meal or nputritious food to the children ?*
Leave alone nutritious food, they are not
even getting their wards medically examined
at least once in & year. That is also not
being done. So, this is very important aspect
of NEP and I request you to go into it.

So far as non-formal education is con-
cerned, you are giving 100 per cent
assistance for voluntary orgamsations Ewven
there I could not find out in the {books
supplied to us how many centres are there
who are implementing this programme.
Are you satisfied with the success of the
non-formal education in the schools 7 It is
because we find not much prdgress in the
field of non-formal education, which has
become necessary because we have a number
of drop-outs in the schools. Accordiog
to a recent survey, 1 find that out of
10 children that go to the elementary
schools or that are enrolled in the elementary
schools, only two go up to the Eighth
Standard. Even now the drop-outs are so
mapy. Aopother important point which we
should bear in mind 1s—the Hon. Minister
kpows 1t—that now in the field of child
labour in our country—that is also in the
survey which | mentioned—one crore
children are employed in various factories
and other fields, and nearly two crores of
children are engaged 1o the family work,
as members of their family assisting their
parents. So, nearly three crores are there,
that is two-thirds of the children are epgaged
like that. Of them, how many are you able
to attract to join the mainstream, 1 mean,
take up the primary education? Those
figures are very important because 1 know
very well, you bave already staied in one
statement somewhere that the year 1987-88
bhas been spent on endless preparation for
various thiogs. 1 know you bave appointed
a number of committees, one press report
says that you have got 100 Committees
to look after one facet or the other of the
pew education policy, So, all these figures
are very necessary for us because we want
to appreciate, because we wapt to know
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how NEP is progressing. | am sure the
Hon. Minister will supply to us all these
things,

Then, 1 come to vocationa! education.
That is a very important thing. The thrust
of the new education policy is again
vocationalisation of secondary education. In
that scheme, I should admit that you have
failed. You bave not reached the target
there and I should say, if at all anything is
done so far as vocatiomal education is
concerned, you might bhave done only
something during this month, the month
of March. Even the amount of Rs. 60
crores that was allocated for that, you have
been able to spend only Rs. 32 crores. |
do not know whether you would be able
to reach 10 per cent of the schools
by the end of the plan period. At this
rate it won't do, unless you do sometbing.
So, 1 do belirve in vocationalisation. But
one thing. 1 .0 not know whether the Hon.
Minister has observed. This has not yet
become popular because parents are still
attracted to degrees. You have said in
your education policy that degrees will be
delinked with jobs. You have a scheme for
that. You have some training scheme.
But that has not been implemented. That
bas not sull come about. So, from my
point of wview, the vocational education
will become attractive only If you assure
jobs for those persons who are trained
vocationally. So, you should have a
dialogue with the industry, inter-action
between industry and education authorities.
You should find out what type of people
they want—civil engineering, mechanical,
people etc. That type of inter-action must
be there and the parents and the students
must come to know that this vocational
education will be uscful. In this connection,
I will give one instance. Till yesterday
Karpataka had Dpot received even a pie
for this vocational  education. 1
come from Bangalore ooly ycsterday. They
have sent a scheme for Rs. 7 crores. Even
before the new education policy came into
force, Karnataka had started it. 1 think,
the Hon., Minister kpows it very well. We
are now imparting vocational education
in 200 institutions and our Government
bas submitted a scheme for 7 crores, for
the Seventh Plan period. I do not know
whether you will release it tomorrow because
some of the officers had come here to
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get soction to this scheme. Even yesterday,
one officer had come here. I will request
the Hon. Minister to see that at least
tomorrow that amount is released. 1 am
sure you will do it because you have
provided Rs. 36 crores in the current year
as expeoditure.

About the adult education, not much
is said here. We have beard about so many
schemes and the technical mission. Even
there, I am not happy about it. Qur State
is a piopeer in the area of adult education.
Adult education started in Karpataka when
a Euoropean professor Eagleton started in
Karnataka 50 years back. Even now we
have got so many schemes like Akshara Sena
etc. But somehow it has not been working
well. You have also so many schemes,
You bave given the figures saying about
90 lakhs bave become literate from this
scheme. Who is mooitoring the whole
thing 7 Are you satisfied with it because
statistics can be easily produced.
Wo do mnot see the movement at
all. We should sec that adult education
is taken in right ecarnest and pcople have
become earnest about it. It is very necessary
because we have to eradicate illiteracy in
our country because ours is the second
largest illerate country in the world. I do
pot know whether it is still second or
otherwise. I would request the Hon.
Minister to see that the schemes which are
formulated for this purpose are implemented
effectively. 1 know, you alone cannot do it.
The States must also do it. I request you
to monitor it. You are holding so many
meetings with the State Ministers. I request
you that you should have a separale meeting
with the Ministers with regard to adult
education and see that the scheme is
implemented effectively,

About the examination reform, it was
expected that the UGC should submit a
scheme. But I find from the report that
till today they have not come out with a
scheme. It does not cost anything. I do
pot know why this scheme has not yet
been implemented. 1 request you to find
out this.

About the three-lapgusge formula,
yesterday also 1 spoke about this. I bave
seen this 3-language formula scheme. You
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have provided funds for the development
of Hindi, English and Sanskrit. But funds
provided for the development of regional
languages, 1 should say, are very meagre
and disappointing. 1 draw the attention of
the Hon. Minister to the importance of
development of regional languages What you
have provided is very meagre and you have
not made any attempts to improve them.
You have made attempts to develop Hindi.
We welcome it; it is a link language. But
what attempts have you made? What
provision have you made to teach any of
the South Indian Janguages in the Northera
States ? Nothing. [ can understand and
speak Hindi but can the other Members
understand if 1 speak in Kannada language ?

SHRI P. V, NARASIMHA RAO: We
are talking about primary education, not
about adult education.

SHRI V. S. KRISHNA 1IYER: 1
repeat the same argument which I made
last time with regard to the Navodaya
schools. In the MNavodaya schools, you
pick up stadents from the Sixth Standard
When they come to Navodaya School,
they forget the regional language. You
should make some provision to teach the
regional lapguage also in Navodaya
schools. In the Navodava Schools, the
curriculum is in English and Hindi. That
is why, many of the States are oppos'ng it,
though we are implementing it in Karnataka,

There are a number of women voluntary
institutions in our country. There are also
a snumber of Mahila Samajams engaged
in the service of women and children. You
are giving noancial assistance (o these
institutions but it is only token assisiance.
You must give full financial assistance to
the organpisations engaged in the service of
destitute women, There is one Institute for
boys in Bangalore which is run by Shrimati
P. R. Jayalakshmamma which is doing very
good work. All these Homes engaged in
the service of women and children should be
given funds in time.

I request you to see that sports are
extended to the rural parts also. It should
not be mere lip sympathy. Pleate take
action.

I hope that when the Hon. Mibisier
replies, he will answer all these points.
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SHRI RAM SINGH YADAV (Alwar) :
Mr. Deputy Speaker, Sir, 1 support the
Demands for Grants of the Ministry of
Human Resource Development. Sir, our
Human Resource Development Minister,
Shri Narasimha Rao is in himself an institu-
tion and a great scholar, He is & source
of inspiration to the students and educa-
tionists not of any particular region but the
entire country. We can very' well see the
results of his inspiration throughout the
country. I thank the Hon. Minister for his
taking various steps for making the education
a strong medium for promotion and propaga-
tion of ecducation. We also welcome the
national policy of education formulated
by him. He has also given concrete shape
to it.

Sir, first of all, 1 thapk him for his
achievements in the propagation and expan-
sion of education.

His Operation black-board policy has
provided great encouragement. The Hon.
Minister has paid special attention towards
providing school buildings, trained teachers

and teaching materials at places where they
were backing.
This scheme benefited the field of

education and more particularly the students
receiving education in the primary schools.
It is hoped that we will be able to achieve
the objectives of the education policy that
we had set in 1986 through this special
scheme by 1990. In the meantime we can
provide admission to children between the
age group of 6 to 14 years and impart them
free educ.tion. ln this way, we will be
able to achieve the objectives we had set in
this regard.

Sir, bere I may refer to the recent
announcement made by the Hon. Minister
of Finance that some more money will be
provided through the budget for the current
year viz 1988-89 but I would like to draw
his attention to the fact that less money has
been allocated for Primary Education in
comparison to Higher Education, despite
the thrust of the Government on the primary
education. The Hon, Minister can himself
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observe the figures that more money has been
allocated under plan expenditure. For the year
1988-89 for school education Rs. 413 crore
has been allocated under plan and Rs. 132
crore under Non-Plan and for University and
Higher Bducation Rs. 148 crore and Rs.
454 crore have been allocated under Plan
and Non-Plan respectively. It means that
less money has been allocated for payment
of salaries to the teachers teaching in primary
schools under Non-Plan and higher salaries
are paid to Teach rs of Universities and
colleges. In the National Teachers Report—
Teachers and the Society and The Report of
National Commission on Teachers—Volume
1 —grades given in respect of Primary and
Higher Secondary Teachers are for less than
the Grades of University Teachers. In fact,
primary school teacher is supposed to lay
good foundation for the development of the
child Swami Vivekananda, said the exposure
of the talents inherent in the man starts
from Primary School Education and if the
Government also expects of any Teacher to
build the foundation of students, then it
must look after him. Therefore the credit
and the facilities should be given to Primary
Teachers because even today they are under-
paid in relation to the labour done by them.
Although their contribution in teaching and
difficulties faced by them during postings in
rural areas are enormous. There is neither
any provision for payment of some village
allowance to them por any medical expenses
reimbursement allowance. Even after great
efforts they fail to get medical, travelling and
other allowances from Panchayat Samitis.
Therefore, if we really want to give priority
to elementary education as we should
because it is the base which must be strong
then we will have to review our options and
remove the anomalies. 1 except the Hon.
Minister who has becno closely associated
with the rural life and knows the difficulties
of the teachers working in Primary S:hools
there, to do something so thal maximum
needs of the teachers of Primary Schools
could be met after seeking more allocation of
funds from the current budget.

Here, 1 would also like to mention that
in accordance with the educaton policy
19F6, our first and foremost objective was
to spread elementary educzation everywhere
by enrolling the children of the age group
of 6 to 14 years, Second objective was to
provide buildings to primary schools in
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addition to teaching material. Third object-
ive was that the teachers appointed should
be trained one and who should have self-
confidence about their teaching capabilities
because a teacher can be a person who has
self-confidence and knows that he can satisfy
the curiosity of the students and answering
their questions likely to be raised in the
class on the ba.i, of his knowledge and ex-
perience. For this purpose, teacher h mself
should be well trained. This also hus two
stages—first is the same that one gets train-
ing before joining service and then a refresh-
ing cecurse after joining the service and
through other media. I appreciate the target
fixed by the Government for training five
lakh teachers cvery year which in itself is
very commendable. Besides, Teachers Com-
mission has submitted his report. All the
Commissions appointed present different
view points and create more ambiguity. They
have stated that in some States XI passed
candidates are appointed teachers and given
one vear training. In our State XI passed
candidates are given two years trairing. This
Commission’s recommendation is that X

passsed candidates be given four year’s
training which is impracticable because
there should be no training
lasting more than two years. There-

fore. we should not give importance to such
things which are not practicable But in
addition, it is necessary to see that if some -
one wants to becoms doctor he must acquire
MBBS degree For becoming engirveer, B.E.
or Polyiechnic degree is a must, but for
becoming teacher any body can go and join
school Right to teach in a school should
not be granted to everybody as long as one
not trainsd upto a pational level because if
right to teach is granted to an untrained
person who has no knowledge of teaching
then it wili mean that Government is not
serious about nation building. Due to this
faulty system, nobody from rural ereas, not
a single child comes upto the high national
level, wiz, IAS, 1PS, Todian Education
Service, 'ndian Engineering Service, Indian
Medical Service and other services Students
of only selected educational institutions
succeed in the competitive examinations. As
a result of this, a vested interest has been
developed in the country that only students
of selected schools and colleges succeed into
imporrant services. ln order to bring an end
to this practice, Government must consider
the question of academic level of teachers
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and the training given to them.

Now I would like to dwell on new edu-
cation policy. Under new education policy,
we hope that Government will make the
education job oriented and in addition to
this more and more technical knowledge will
also be imported. But today, the Hon.
Minister,,.(/nrerruptions). You are disturb-
ing me unnecessarily. I want to give you
some useful information, please listen. It
does not behave an Hon Member to disturb
others. They must understand these things.
We have been elected to this august House,
time has been allotted, we are educated
people and want to place our point of view,
please listen to me. It is up to the Govern-
ment to take any action on our proposals or
not...(Iaterruprions). 1 was expressing my
views on new education policy. The thrust
of new education policy which has also been
discussed in detail in the House and you had
also studied it. The main reason was that
common man wanted a change in educarion
and education policy. The common man,
teachers and parents expected that new edu-
cation policy should help the children
studying in schools and colleges to achieve
something in life and should not become
liabilities on their parents. With this end in
view Government resolved to make education
job oriented. The Government wants 10 give
importance to technical education instead of
general education, which has also been
adopted by some western countries. The
students do not become liability on their
parents if they bave vocational education,
I request that emphasis should be laid on
setting up Industrial Training Iostitutes,
Polytechnics and other such institutions for
promoting technical education io the couatry.
In this conoection, my suggestion is that
polytechnics should be set up at block level
and there should be a phased programme for
it. Several difficultics especially shortage of
resources can arise in this task. But atleast
this should be the approach of Central
Advisory Board of Education and they should
let us koow as to when they can set up
Polytechnics at block level—by 1990 or
1995. Up to what year the Government
plans to set up Industrial Training Institutes
at Panchayat level in the country because
these institutions are the only source of pro-
viding technical know-how. This is the only
alteroative in the technical field which can
belp the students at the regional level. But
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the Government has not resolved to give it
a practical shape in any if its papers, per-
formance Reports or Implementation
Programmes. 1 feel that the Government
should think over it and consider it an issue
of national importance. [ agree that the
Centre cannot accomplish this task on its
own and co-operation of States is necessary
for its implementation. Bducation Ministers
of States are members of the Central
Advisory Board..,([nrerruptions). 1 shall
take five minutes more.

Another question arising in the field of
technical education is how to vocationalise
it. As the Hon. Members who spoke before
me also said, it has not been clearly spelt
out how to go about achieving this objective.
It is very important to clearly define the
steps to be taken. My constituency of Alwar
bas an industrial area. But there is no
coordination between the high ~ schools,
higher secondary schools, colleges, polytech-
pics or Industrial Trainiog Institutcs with the
industry., The Government should think
about the manner in which industry has to
co-ordinate with the educational sector,
Although the New Education Policy lays a
lot of emphasis on this aspect, but this has
not been made clear towards which we
should bave paid maximum attention, Ex-
penditure earmarked for technical education
in the Plan is Rs. 141 crores while Non-
Plan expenditure is Rs. 104 crores. This is
quite insufficient.

Besides this, the curriculum or syllabus
evolved for secondary education under the
New FEducation Policy has no provision for
teaching commerce subjects in classes IX, X,
X1 and XII. Commerce subjects are taught
in the college and primary levels but not to
clauses 1X, X, XI, XII in secondary schools.
This is certainly a great lapse and an
improvement is asked for. One faculty is
missing for four consecutive years. The new
prospectus and syllabus which bas been
prepared should be reconsidered.

Similarly, a standard should be set for
teachers. There is no mneed for options.
Non-matriculates should not be appointed
as teachers. Such people can be given the
option of passing the class X examination
and an in-service training within two
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years, failing which their services should be
terminated.

Another thing 1 want to say relates to
the National Council of Educational, Re-
scarch and Training's (N.C.E.R.T.) project
in our state of Rajasthan. Under this project
opportunities are proposed to be given to
students who have passed class VIII and -
live in the same village to work as teachers
just because other well-qualified teachers
do not reach there. It is also said that
regular teachers who are already there may
be withdrawn. This is totally against the
Education Policy. The Education Policy
says that an untrained teacher goingtoa
Government school is a trespasser. Such a
person has no right to assume the role of
a Government teacher unless he is trained
for the job. Page 49 of the Report of the
National Commission on Teachers says ;

(English)

*“Cunsidering that the elementary is
so crucial a level we are strongly of
the view that the professional training
for the elementary should begin only
after the twelfth class and the train-
ing should be of at least two years
duration.'”

[Translation)

When the Government expects teachers
to have read up to class XI1I and then gone
through a two year training, how are boys
who have passed class VIl appointed as
teachers ? Can there be any greater injustice
to the children of those schools? The
Government should not sanction such
projects. This particular project in the State
of Rajasthan is very much in violation of
laws, the Constitution and the Education
Policy. Only vested interests launch a propa-
ganda that teachers are not available in
Rajasthan. Because one can see thousands
of trained teachers in Rajasthan ready to
offer their services. They are in search of
a job but do not get it. They do not want
to offer them a job but want to send students
who have passed cliss VIII to teach in
primary schools, The Government should
be wary of such vested interests. Projects
which actually seek to degenerate the stan-
dard of education must not be approved.

At places which luspectors do not visit,
¢ducation should be freod from the clutches
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of local panchayats and municipalities.
Education in every State should be brought
upder the Directorate of Education. The
Centre should advise the States on these
lines, only then can orimary education come
up to the right standards and education can
be imparted in a proper way. It is wrong
to say that teachers do not reach the schools,
Some people talk in these terms deliberately.
Supposing a teacher is transferred 50 kilo-
metres away. The ‘Pradhan’, Members of
the Panchayat Samiti or the ‘Sarpanch’ of
the area will certainly be angry with that
teacher. Therefore Education should be
brought under the Directorate of Education.

I suggest that the mew project proposed
to be started in Rajasthan should not be
approved by the Government,

With these words, 1 support the

Demands for Grants of the Ministry.

SHRI VIRDHI CHANDER JAIN
(Barmer) : Mr. Deputy Speaker, Sir, first
of all, I thank the Hon Education Minister
for the commendable steps taken under the
New Education Policy.

Areas of Rajasthan specially the district
of Barmer, are way behind the rest of the
country in terms of literacy. Only 11 per
cent of the population in Barmer, 16 per
cent in Jaisalmer and 13 per cent in Jalaur
are literate. Of the overall population in
Rajasthan 24.8 per cent are literate while
the literacy level in Arunachal Pradesh is
70 per cent. Rajasthan comes after
Arunachal Pradesh so far as education is
concerned. Just 3 per cent of the female
population in my district of Barmer are
literate. The eotire State of Rajasthan,
especially my district of Barmer is much
behind other States Only 20 per cent of
the female population in Rajasthan is literate,
Such a low rate of literacy among females
does not exist anywhere.

Now the question arises as to what steps
the Government has taken in this direction.
In 1986-87 Rs 150 crores were provided
for education and in 1987-88 Rs. 800
crores have been provided for. The Govern-
ment has done a remarkable job by spending
the entire amount of Rs. 800 crores. The
education sector is very much imbalanced.
Literacy levels vary from 25 per cent _lo
33 per cent to 50 per cent, In my district
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the literacy rate is 11 per cent. In order to
remove these imbalances primary education
must be given priority in these areas.

The Government has decided to open
3000 primary schools in Rajasthan. Rajas-
than has 200 Vidhan Sabha Constituencies.
My Vidhan Sabha constituency covers 90
primary schools. I request the Government
to draw up a special programme for the
border district of Barmer.

This year Rs. 25 crores have been
provided for this purpose, according to the
literature circulated by the Government.
Today there is heavy demand for primary
schools in that area. Ten years before
demand of this kind did not exist but 1oday
the absence of primary schools is being felt.
The Government should open primary
schools there keeping in view the necessity.
There is ample scope for opening 300
primary schools in Barmer district and 100
primary schools in Jaisalmer district. Each
of them could have a strength of 40
students. Thercfore, we should lay emphasis
on primary education. If the Rajasthan
Government cannot make any provisions
to this effect then 200 primary schools
sbould be opened for the benefit of students
under the Border Area Development Pro-
gramme. Students have to walk 5-10
kilometres to teach their schools. In these
times of drought their health bas so much
deteriorated that it is sheer torture to
traverse that distance on foot. This is also
one of the reasons wky the attendance of
students is so thin. Bach Revenue village
bas spread over a distance of 50-60 kilo-
metres, It is no use opening one school per
village as our area is divided into hamlets.
One primary school “should te opened for
every group of 250 bamlets. Revenue villages
should not be taken as the basis for opeoing
primary schools This is because each
Revenue village is spread over a distance
of 50 kilometres. In view of this such
directives should be given to the Rajasthan
Government.

The second thing I want to say relates
to ‘Operation Black-Board." This program-
me should alse be incorporated in the
Border Area Development Programme.
This programme should be introduced in all
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Block Samitis. At present this programme
is going on in only one Block Samiti. The
‘Operation Black-Board’ programme should
be started in every Block Samiti. The people
have welcomed this programme and it has
proved to be wvery successful. Therefore,
this facility should be provided in all Block
Samitis. If there is u shortage of funds then
this programme should also be incorporated
in the Border Area Development -Programme
and provisions for funds should be made.

Mr. Deputy Speaker, Sir, I am not in
favour of non-formal education programme,
There the eighth class pass students are tea-
ching and at certain places seventh class pass
students are teaching. Thus the standard of
the students is falling. A provision of 38.4
crore rupees has been made for it which is
totally wasted, T would suggest that all the
non-formal schouls should be converted
into primary schools. In this manner wastage
will be stopped and a living standard of the
students will not fall. If the living standard
of students falls then it will not be good
for the nation. So, I vehemently oppose it.
You wish to promote education through
this programme but it can never be useful
if standard of students goes down. There
fore, this non-formal education scheme
should be discontinued.

1 appreciate your programme of provid-
ing rooms of 25x20 f:et for middle
schools, higher secondary schools etc. I
rejuest you to build 25 ¥ 20 feet rooms for
remaining schools of the backward border
area Besides this, there is a peed for
constructing boarding houses because there
is no arrangement for the stay of students
coming from a distance of 25,30 or 50
miles, There i a need to construct Bearding
Houses in Mohangarh and Nachra of
Jaisalmer, where Indira Gandhi Capal has
reached. Similarly, there is a need for cons-
tructing Boarding House in Chobatan,
Maiyajalar. Shiv and Gadara road of
Barmer. An amount of 45 crore rupees has
been provided for the training of teachers
and result of which bas been very much
appreciated. It has also raised their stan-
dard. The programme of establisbing Navo-
daya schools is also & very good as it has
provided the pe-ple of rural areas the
opportunities of makiog more progress. The
locturers, readers and professors in higher
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education are not selected on merit but vice- §

chancellors and Heads of the Departments
behave in arbitrary manner. They select the
candidates of their respective universities and
appoint them. Whether it is Jawahar Lal
Nehru University or any other big university
they appoint their own lecturers, as Readers
and Professors. No priority is given to the
people coming from other places of India
and selecfion is not made on merit. They
should be provided with guidelines. At pre-
sent the situation has so much deteriorated
that such teachers are being appointed in the
universities who bave no publications or
literary contributions to their credit and who
have never taken part in any seminar or
symposium. Thus standard of education is
falling. Nepotism is order of the day. A
panel of experts should be set up on national
level for this purpose and the vice-chancellors
and Heads of Departments should ask for
those names only and not according te their
own sweet will. As a result of the present
gystem, standard of lectures is falling and this
is not in the interest of the nation. There-
fore, steps should be taken to improve the
situation.

I.C.D.S. blocks have been established in
Barmer and Jaisalmer districts. They bave
forgetten Pokhran area of Jaisalmer district
which is worst drought affected area.
I C.DS block should be set up in Pokhran.
Forty-five paisa for children and seventy
paisa for pregnant women have been fixed
for fcod provided to them. It was fixed ten
years ago and the same is continuing till
today. This food includes gur, wheat and
oil. How can the children get all this with
45 paise. They are unable to get any thing
especially when area is drought-affected.
Therefore, it is of no use. Similarly, 70 or
75 paise have been fixed for the pregnant
wormren. This should be increased keeping in
view the high prices. One rupee for children
upto six vears and Rs 1.50 for pregnant
women should be fixed immediately. The
C.D.P O. appointed there is a corrupt man.
The honest officer is not sent there. There-
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fore, funds sanctioned by the Government
are not used properly, they are rather misu-
sed. There is no coordination between the
Department of Health and C D.P.O. The
doctors are not appointed on permanent
basis whereas it should be done. In view of
this no useful purpose is being served
through this programme. Government
should find out the lacunae and try to
remove them in order to bring necessary
improvements.

Now I would like to say about technical
education. Eighty per cent are unemployed
among our polytechnic Diploma holders who
have passed it in three years. They are not
maintaining any contacts with industries,
then how will they make use of their study.
The technical education used to be imparted
in multi-purpose schools, but was not useful
from the point of view of earning livelihood.

Such education should be imparted which
should help them in earning their livelihood.
The standard of our education should be
high and necessary emphasis should be laid
on moral education as no attention is being
paid towards it at present. There is no code
of conduct at present. Government should
evolve a code of conduct and bring an end
to tution-system,

With these words, I support the demands
of Ministry of Human Resource Develop-
ment.

[English)

MR. DEPUTY SPEAKER : The House
stands adjourned 1o meet 11.00 A.M.

tommorrow.
.8.03 hrs,

The Lok Sabha then adjourned 1ill Eleven
of the Clock on Wednesday, March 30, 1988
Chaitra 10, 1910 (Saka).



